9048 Oral Anrvers

v iRy,
o gt ot gvfr § o & gz et
£, v & wrw W ) vy welt
wolt Tz anft §, Wit 39 oy
e widmwy’?

off T WYY : IY TF A wve
guw § o o sy WY g3 ag s
wigm fs Ot wF @y eeh g
gt qgS Wt e ot f, 37 W
aw qgeft ¥ Y wmer §, oY OF

¥z fear A 8, ARl R wwT AT

wrar & 5 ardr ad R oy aw T
awft § 1| & @3 37 1 geafew dR
97 QRET TE FATAY AT & 1 ol uaw
Tz o g, arse ¥ AW A
A Wik fe o F o ot wm g
tfwmimad  wae e ™
AT A T, WA W T AT, TR ATE
AT ER ) ow O A A §
. f Ave owd et R

‘be pleased 1o state:

(a) whether Madras Government
have requested the Centre for the
supply of Nellore raw rice on re.
placement basis; and

{b) if so, what action has been
‘taken thereon?

The Deputy Minister of Food and
JAgriouttyre (Shri A. M. Themas): (a)
Yes, Sir.

{b) The Government of Madras
have been informed that as the Cen-
‘zal purchase operations are practi-
~eplly limited to the delta districts of
Andhra Pradesh it is unlikely that
the Central Government would have
any appreciable quantity of Nellore
wice to make svailable to Madras.
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ment has drawn the attention of the
Centre to the fact thet the function-
ing of the South zone has not achiev-
ed the real. ve of ensuring
free availability of rice from Andhr
to Kerala and thersby the
State was placed in
tion? May I know
_Central Governmen
in this matter?

Shri A. M, Thomas: .Detailed dis-
cussiong concerning this matter have
been held yesterduy and the pros
and cons have been placed before the
Central Government and the Central
Government will be taking a proper
decision It 15 not quite correct to
say that from Andhra Pradesh there
18 no movement of Nellore rice be-
cause it 1s found that 1n 1858, January
to March the total movement was
about 6,600 tons and from January to
March this year, it has been 8520
fons. So, there is no diminution that
way In the last two months there
has been some diminution but in
January there has been substantial
movement

Bhri Palaniyandy: The average
outgoing paddy from Tanjore and
Trichinopoly to Kerala 1s about 20,000
tons but we are not getting sufficient
rice from Andhra Pradesh. May I
know whether the Central Govern-
ment will do anything to get Nellore
rice for Madras?

Bhri A. M. Thomas: I have submit-
ted on a previous occasion that the
Andhra Pradesh Government has
made a request to us thet no procure-
ment should be done in some
fricts including Nellere. But if
quantities of rice are not moving to
Madres as they used to, we may
perhaps reconsider our position with
regard to procurement opessiions In
the Nellore district. With regard to
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the movement of rice from Tanjore to

8hri A. M. Themas: As [ have men-
tioned esrlier, the total quantity of
rice moved has been more during the
last three months than what it was for
the corresponding period during the
Jast year. In March it may have been
that the movement is only 1.800 tons
while in Iast year in March it was
2390 tons. But in February this year
it was 2,100 tons and last year 1
think it was more or less the zsame.

Khri Thirumals Rao: May I know
i it is the request of the Madras
(lovernment that Nellore rice should
be supplied to them at controlled
prices procured by the Central Gov-
ernment?

8hri A. M. Thomas: Yes, Sir. That
is the contention.

Shri Viswanatha Reddy: In view of
the fact that procurement operations
ere not taking place by the Centre
in the Nellore delta area, may I know
whether there have been any negotia-
tinns between the Andhra and Madras
Governments for the supply of
Nellore rice before the actual com.
plaint of the lack of Nellore rice to
Madras has been made?

Shri A. M. Thomas: No negotiations
sre taking place with regard to sup-
ply of Nellore rice as such. Of
course, it is not quite correct to say
25 (AHLSD -3
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that there are no procurement opers-
tiong in Nellore. We have purchas-
od about 816 toms on a voluntary
basis. As I have already submutted
before the House, if quantities are held
back we may perhaps reconsider the
Question of procurement in Andhra,
whether we should requisition quanti-
‘ties or not.

With regard to other matters. the
Madras Government has offered
Ras. 1-8 nP. over and above the control-
Jed price in Nellore by way of trans-
port charges, 30 that there must be
sufficient inducement.

Shri Tangamani: May I know whe-
ther the Madras Government have
made a propossl that the Centre
should help the State Government to
supply direct to the Madras Goven-
ment. like the Andhra Government
supplying so much quantity to
Madrag Government, Andhra Govern-
ment supplying so much to Kerala
Government and Madras Govern-
ment supplying so much to Kerala
Government? If that is so, may I
know what is the reaction of the
Central Government?

Shri A. M. Thomas: That is a larger
question, depending upon whether the
Southern Zone should be split up or
not. Only if the Southern Zone is
split up this aspect would arise.

Shri Heda: In reply to a supple-
mentary the hon. Minuster referred to
certain discussions held yesterday.
May 1 know whether the discussions
held in the National Development
Council had any besring on the ques-
tion of doing away with the zonal
system?

Shri A. M. Themas: It was in pur-
suance of the discussions in the
National Development Council that
discussions were held yesterday. No
fina] decision has been taken, and dis-
cussions are still going on.

Shri C. R. Pattabhi Raman: Are
these purchases made through deslers
or at governmental Jevel. for Ppro.
curement purposes?
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Ths Deputy Minigter of Agriesiture
(Shri M. V. Krhlnsppa): (a) The
Himachal Pradesh Administrstion
have reported that the Schema hms
been dropped for the time being.

{b) Does not arisa.
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Next Question.

il BMakt Dardind  roed—

Mr. peaker: I have gone over fo
the pext Question.

All-Indls Nieostrleily Grid

w‘mm Wit the
Minister of Nvipstion andl Fewer b
pleased 0 Sate:

(a) whetber therd i & pepdedl to
croate an All-India Electricity Grid;
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